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1. UITeeBR0T 3 3ME3RSILaS (gt fafaw, 2018 SR} 62 & St qelfe & =i %

RETaTTd g qslt § efdd 7 | Sudad fafawt & fafaw 3@ & SuR, Ul sl
SR1 U ATy IR Bife & U 1| Qa1 SRishH Wl &f foxia au & uRY

A HH A B 45 {87 Ugd U fbar S|
The Authority has issued the IRDAI (Re-Insurance) Regulations, 2018 which deal

with the operational aspects of placement of reinsurance. As per the Regulation 3(A)
of the above Regulations an advance reinsurance programme shall be submitted by
every insurer in a specified summary format, to the Authority, at least 45 days
before the commencement of the financial year.
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The formats for submission of summary advance reinsurance programme by insurers
are attached as Annexure A for General Insurers (including standalone Health
Insurers, Reinsurers, FRBs and Exempted Insurers) and Annexure B for Life Insurers
and FRBs respectively.
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Insurers are advised to follow the guidelines outlined in Annexure C while submitting
information in the specified format.
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The Board of every insurer shall ensure that the advance reinsurance programme is
submitted to the Authority in the specified format within the stipulated timeframe as
mentioned in the Regulations.
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In case of Exempted insurers, if there is no Board / CEO / CFO, then the Authorized
Person(s) shall ensure the submission of advance reinsurance programme in the
specified summary formats.
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Insurers shall submit a certificate confirming the information in the summary

Reinsurance programme duly signed by CEO and CFO as per the attached
Annexure D.

feforecht gweia / Digitally Signed

Shardul Admane

(RMSA 3GH / Shardul Admane)

(HABTUdY® / General Manager)

Ug/Page 2



		2024-01-29T17:36:25+0530
	SHARDUL SURESH ADMANE




